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of commencement of produc-
tion.

(i) Manufacture of paper and
paperboard by large/mediun/
small paper mills using non-
conventional raw materials at
least upto 50% is charged
excise duty at concessional
rates.

(i) The facility of payment of ex-
cise duty onincremental basis
for successive slabs has been
extended to small paper mills
from 1-4-1985.

(iv) Papercontaining notlessthan
75% by weight of pulp made
from bagasse. raw jute and
mesta is exempted from ex-
cise duty.

(v) Import of wood pulp, waste
paper, wood chips and logs
has been placed under OGL.

[ Translation)

Increase In Production of Electricity in
Delhi

3061. SHRI BALWANT SINGH RA-
MOOWALIA: Will the Minister of ENERGY
be pleased to state;

(a) whether there wili be an increase in
the production of electricity in Delhi after the
Hazira-Bijapur-Jagdishpur gas pipeline proj-
ectis completed and supply of natural gas is
made to Delhi;

(b) if so, the estimated increase in the
production of electricity; and

(c) the time by which this additional
electricity is likely to be supplied to the con-
sumers?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KALPNATH RAI):
(a)and (b). Accordingto DESU, there will be
a marginal increase of about 3.7 MW in
power generation from their existing 6x30
MW gas turbines as a result of their conver-
sion from Naptha to natural gas supplied
through the HBJ pipe line extension to Delhi.

(c) The operation of one unit of natural
gas has already commenced on 31.7.1989.
Commissioning to the remaining 5 units is in
progress. These units are primarily meant
for meeting the peak requirements of Delhi.

Manufacture of Bicycle Parts

3062. SHRI BALWANT SINGH RA-
MOOWALIA: Will the Minister of INDUS-
TRY be pleased to state:

(a) whether some of the bicycle parts
reserved for manufacture insmall scale sector
have been de-reserved;

(b) if so, the reasons therefor;

(c) whether the manufactures of bicycle
parts in small scale sector have represented
for reservation of all such parts to be manu-
factured in small scale sector; and

(d) if so, the action proposed to be takep
by Government in this regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRIM. ARUNACHALAM): (a) Yes,
Sir.

(b) The de-reservation and change in
nomenclature of some of the bicycle compo-
nents from the list of items reserved for
exclusive manufacture in the Small Scale
Sector has been effected mainly to facilitate
the absorption of modern technology, im-
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provement of quality and expansion of ex-
pert. Majority of the bicycle components
continue 1o be reserved for exclusive manu-
facture in the small scale sector.

(c) Yes, Sir.

(d) Based on such representations and
considering other relevant factors, the item
“Hubs & Cups” which was dereserved in
March 1989 was again reserved vide Press
Note dated 27th June, 1989. Reservation/
dereservation of items for exclusive manu-
facture in the small scale sector Is a continu-
ous process and is reviewed by Government
from time to time.

Problems of Sports Goods industry

3063. SHRI BALWANT SINGH RA-
MOOWALIA: Will the Minister of INDUS-
TRY be pleased to state:

(@) whether the attention of Govern-
ment has been drawn to the news-item
caption 'Labour, Raw Maternals hit output,
export’; appearing in the “Financial express”
dated 9 June, 1989;

(b) if so, the facts in this regard;

(c) the steps taken or proposed by
Government to overcome the difficulties
being faced by the sports goods industry;
and

(d) the target fixed for export of sports
goods this year as compared to that of last
year?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHALAM): (a) and
(b). The news-item captioned ‘Labour, Raw
Materials hit output, export’, published in the
Financial Express dated 9th June 1989 has
been seen by the Government. The overall
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exports of sports goods fromthe country has
risen from Rs. 28.38 lakhs in 1986-87 to Rs.
37.69 lakhs in 1988-89, thus registering an
average growth of 11% per annum.

(c) Steos taken to promote the industry
are.

(i) settng up a Design-cum-De-
velopment Centre at Jaland-
har for sports goods industry;

(i) Opening up of a material bank
to supply raw materials includ-
ing Synthetic leather, Cane,
Mulbury & Willow wood;

(m) increased plantation of mul-
bury trees, 13 lakh trees have
been planted in Punjab alone
in the past eight years;

(iv) permitting duty iree imports of
various raw materials such as
willow/ash/beach wood, cane,
cork bottom strings, PU leather
elc.

(d) Thetargetforexport of sports goods
inthe year 1988-89 was of the orderof Rs. 45
crores. Thetargetfor exports of sports goods
in the current financial year is yet to be
finalised.

[English]
Assets of Top Ten Large Houses

3064. SHRI RAM BHAGAT PASWAN:
Will the Minister of INDUSTRY be pleased
fo state:

(a) the total assets of top ten large
houses during 1989 and their total assets
during 1979;

{b) whether Government propose o
take more steps to stop expansion of mo- .





